367 Threat of Extremists to
the Life of P.M. and Other
ViPs (C.A.)
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MATTERS UNDER RULE 377

(i) Need to take up construction of at
least one hydel profect in Ladakh in
the Central sector

SHRI P. NAMGYAL (Ladakh) : The
Government of India has sanctioned and
taken up two giant Hydel Projects i.e. Salal
and Dool Hasti in the Central sector, in the
State of J and K. However, no such project
has so far been taken up in the Central
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Sector in the most- backward area of the
country, that i3, Ladakh.

Great potentials exist for construction of
" big Hydel Projects both in Leh and Kargil
districts of Ladakh which in the event of
execution will be useful not only to the
residents of Leh and Kargil districts but
also to the entire state including the Armed
Forces stationed in the area.

Two such projects, that is, Parkachik
Hydel Project in Kargil and Damkhar Hydel
Project in Leh are already in the detailed
investigation stages.

I, therefore, urge upon the Government
of India to take up for construction at least
one Hydel Project either the Parkachik-Suru
Hydel Project of Kargil or Damkhar Hydel
Project of Leh in the Central Sector enabling
the people living in the cold and desert area
of Ladakh to have modern amenities.

(ii) Scarcity of driuking water in Ghazi-
pur district of Uttar Pradesh
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